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Cases Pending with Rural Electrifica-
tion Corporation Relating to 

Maharashtra 

2288. SHRI UITAM RAT HOD : 
Wil.l the Minister of ENERGY be pleased 
to state : 

(a) whether it is a fact tbat severa) 
cases are pending in Rural Electrifica-
tion Corporation Office from Maha-
rashtra ; and 

(b) if so, the number of such cases 
and reasons for delay in setting them 
up? 

THE MINISTER OF ENERGY 
(SHRI P. SHIV SHANKAR): (a) and 
(b) The Rural - Bl ctrificatiol1 Corpora-
tion has reccived 141 schemes for 
financial assistance from Mabarasbtra 
State Electricity Board uplo 31 st Octo-
ber. 1983. Out of these, 86 schemes 




